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Abnormal     increase of  Elephant 

Population 

2648. SHRI NYODEK YONGGAM: Will 
the Minister of ENVIRONMENT AND 
FORESTS be  pleased  to   state: 

(a) whether Government are aware of 
the fact that due to abnormal increase 
of elephant population in Assam, Aruna 
chal Pradesh and other parts of the 
country, the wild elephants have become 
a big menace to human beings and pro 
perties; 

(b) whether Government are consider 
ing to introduce 'Elephant Mahal for 
catching   of   elephants   for   domestication 

to  reduce elephant menace by  amending the   
Wild  Life   (Protection)   Act;   and 

(c)  if  so,  the  details therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) 
While there is no abnormal increase in the 
population of elephants in Assam, Arunachal 
Pradesh and other parts of the country, due to 
destruction and encroachment of elephant 
habitat by local people there have been 
confrontation between man and elephant in 
the fringe areas of depleted elephant habitats 
in some parts of the country. 
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(b) A seheme titled 'Project Elephant' 
has been launched with a view to impro 
ving the elephant habitat and reduce the 
incidence of man-animal conflict and to 
provide relief to people wherever ele-. 
phant depradations occur. Capture of 
elephants is allowed to State Govern- 
ments in specific problem areas after 
consideration of all the aspects involved. 
There is no proposal to introduce the 
system  of  'Elephant  Mahal'. 

(c) Assam and Madhya Pradesh State 
Governments have been granted permis 
sion to capture 12 and 21 elephants 
respectively   to reduce  the   problem. 

Negligence of  Botanical survey of  India 

2649. SHRI ANANT RAM  JAISWAL: 

SHRI SATYA  PRAKASH 

MALAVIYA: 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether Government's attention has 
been drawn to the news report which 
appeared in Indian Express dated 28 th 
December, 1992 regarding gross negligence 
of the Pune Botanical Survey of India in 
maintaining the invaluable herbarium sheets; 
and 

(b) if so, what action has been taken by 
Government for the apathy and negligence of 
the authorities of the Botanical Survey of 
India and also to improve the working of the 
Institute? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH): (a) and 
(b) The news item concerning the state of 
Herbarium collections in the Western Circle 
office °f the Botanical Survey of India at Pune 
appeared in the Indian Express on 27th 
December, 1992. 

Currently, the Herbarium is housed in an 
old building which has been repaired from 
time to time. However, it has been decided to 
construct a new building which is expected to 
take care of the Herbarium collections.     Ins- 

 

tructions have been issued to the     Botanical  
Survey  of      India to   ensure   and 
unkeep of   the collections. 


